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DATE: 07-05-2025

Opposition Hearing Adjournment Notice

The Opposition Hearing posted before Mrs. M. Mahalakshmi, Assistant
Registrar of Trade Mark, Trade Mark Registry, chennai in contested
(opposition) matters on 07.05.2025 and 08.05.2025 stands adjourned due to
administrative reason. The next date of hearing would be intimated soon.
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B. ALVIZHI
Deputy Registrar of Trade Marks, Gl & CR.
Head Of Office Trade Marks
Registry Chennai.




